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SHRI V. NARAYANASAMY: Janta Da]
is there to take all Members.

SHRI KAMAL MORARKA: Madam, I
want to place On record our very strong
protest against this blatant violation of
(financial rules. The Government should
revoke the notification with respect to th,
customs duty and bring whatever proposals
they want to bring in the Bedget itself. As a
protest we are walking out.

[At this stage some hon. Members left the
Chamber"].

RE. IMPOSITION OF HINDI ON PEO.
PIE OF TAMIL NADU BY
DOORDARSHAN

SHRI C. SWAMINATHAN: Madam, I
want to raise a very serious matter affecting
the sentiments of the people of Tamil Nadu.
The Tamil broadcasting time on the
Doordarshan has been reduced from 9.00
PM. to 845 P.M

[The Viee-Chairman (Shrimati Sushma.
Swaraj) in the Chair.]

Madam previously the T.imil news
transmitted between 840 P.M. and,
9.00 P.M. But now  what  have
they done? They  hav, reduced
it. Now  they are commencing
it at 8.30 P.M. and concluding to 8.45 P.M.
The argument that has been given by the
Direc'or of Doordarshan is that the Tamil TV
viewing timing formerly started at 5 o'clock
and ended at 9 o' clock. I do not know
whether this was his argument or the
argument given by the Government. As a
matter of fact, he has been broadcasting now
from 5.30 P.M. to 8.45 P.M. and in that sense
he has increased the time. But what *® have
been agitating is that the original time was the
prime time for the people of Tamil Nadu. As
you know, many of the people of Tamil Nadu
can neither speak nor write Hindi They do not
know Hindi. So the people hav, been seeing
the programme after roming from theeir
offices. After 6 or 7 o'clock they start viewing
to the Dcordarsha, programme. They
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were very happy with that, t went on up to 9
o'clock. After 9 o'clock, as fa, as the State of
Tamil Nadu is concerned there has been no
T.V. viewing by the people. So it is agitating
the mind of the peopl, that the Government of
India has been indirectly imposing Hindi upon
the people of Tamil Nadu. I, this connection
the Tamil Nadu Assembly had also passed a
resolution on the 10th January request. ing old
timings I do not know whether the Congress
Member, want the -rnposi-tion of Hindi in
Timil Nadu. As request by all the parties there
the original T.V. viewing timing should be
restored. I hop, the Congress party will also
accept the proposition that the original timing
has to be restored which has been pressed by
the Tamil Nadu Assembly.

Madam, you know the sentiments of the
people of Tamil Nadu. Iney do not want
imposition of Hindi. Similar resolutions o, the
two-language formula had been passed during
the time of Anna and also during the period of
MGR. We personally feel that Doordarshan is
trying to impose Hindi on the people of Tamil
.Nadu.

I wish to stress on this occasion two
important things. One is that the Government
of India should restore the old timings. The
other iy that the news should be from 8.40
PM. to 9.00 PM. The TV viewing time
should b, from 5.00 P.M. t0 9.00 P.M. I think
it is a reasonable request. I do not know why
they should resist it

Madam, in the year 1965 there was an anti-
Hindi agitation. According to Nehru's
assurance, English should be a, associate
language along with Hmdi. We wish that that
the assurance by Pandit Tawaharlal Nehru, in
th, present context, should also b, made as
one of the Constitutional provisions.

Madam, I hope that the Government will
give an assurance on this matter, Thank
you. . . (Interruptions'* ..

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ): Mr. Muthu Mani, you
can only associate ourself  with
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your colleague. All of you cannot speak.. .
(Interruptions) .. .

SHRI S. MUTHU MANI; We oppose
imposition of Hindi on Tamils... (In-
terruptions).. .

SHRI = SUBRAMANIAN SWAMY:
Madam, are you calling me on this issue or
another issue?

THE VICE-CHAIRMAN (SHRIMATI
IAYANTHI -NATARAJAN); Do you
want to say something on this issue?

SHRI SUBRAMANIAN SWAMY: On
ihis issue, I do not want to say anything
except to ask what their new ally, BJP, wants
to say about this. I want to speak on some
other issue.

THE VICE-CHAIRMAN (SHRIMATI
IAYANTHI NATARAJAN): Okay, I
win allow yon afterwards.

SHRIMATI JAYANTHI NATARA-JAN
(Tamil Nadu): Madam, on this issue I want to
speak. First of all, I would like to say that the
hon. Minister has already given an assurance
that there will be no imposition of Hindi on
the people of Tamil Nadu. We are al! aware
of it as is Mr. Swaminathan.

Madam, 1 also support the demand
that the prime time of the Tamil trans
mission should not be reduced even
though the Tamil transmission has been
increased by fifteen minutes. 1 also sup
port the demand that at the prime time
lher, should be transmission of the
regional language. But unfortunately
this matter is being politicised in a wrong
way in the State. I fee] that this has created a
great deal of difficulty because of the kind of
confron-tationist stand which has been
adopted by certain people. There has been a
bomb blast in the office of the Hindi Prachar
Sabha. This i inciting passions regarding the
language in the State which is creating...
(Interruptions)... process Modam, it is
creating difficulties... (Interruptions)..

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ): Let her speak..
(Interruptions):.. . You please sit down
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Mr. Swaminathan, you have already
made your point. Jayanthiji', please
Mr. Maran. Please sit down. (Interrup-
conclude. (Interruptions). 1 will allow
tions).
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SHRI SUBRAMANIAN SWAMY; Ma-
dam, please ask him to speak in English.
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Jayanihiji, please finish' nov

SHRIMATI JAYANTHI NATARA-JAN: i
am finishing now. My only point is—I say
this on behalf of my party and on behalf of
the Congress party in Tamil Nadu—that we
are totally of the view that there should be no
imposition of Hindi. We have also fought f°r
it in this House. I plead with all the Members,
with other Members and with other parties,
not to encourage divisiy, forces. Because of
this, a very bad feeling has been created in
the State. After the Congress Members were
avicted from the Assembly on this ground,
after the Congress Members in the Assembly
were not allowed to speak, there was a
massive bomb blast in the Hindi prachar
Sabha. This bomb culture should not be
allowed to grow in Tamil Nadu. Therefore, I
also ask the hon Minister to give us an
assurance.
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THE VICE-CHAIRMAN (SHRIMATI

SUSHMA SWARAJ): Mr. Maran. (In

terruption) 1 will identify you, Mr. Sub-
ramanian Swamy, after thig is over.

SHRI MURASOLI MARAN (Tamil
Nadu): Madam Vice-Chairman, I entirely
agree with Thirumathi Jayanthi Natara-jan
that we should not encourage divisive forces.
But, you are creating the divisive forces.
Who asked you to change the status quo
regarding the timing  of the Hindi nationa]
broadcast? A feeling has been created that
‘national' means 'Hindi' and 'Hindi'
mean,  National'. This is not good. =~ When
I put a supplementary question to the hcta.
Minister of Information and
Broadcasting, he assured us that he
would respect the sentiments of the people
of Tamil Nadu. Yes, Madam, I thank the hon.
Minister. But how many assurances have we
got? We have Pandit Nehru's assurance
on this language policy; we have Lai Bahadur
Shastri's assurance to the non-Hindi
speaking  people; we have Indiraji's  as-
surance to the non-Hindi speaking people; we
have got Rajiv Gandhi's assurance to the
non-Hindi-speaking people. Now, this i
Singh Deo's assurance. =~ We  do not want
to believe in assurances any more. It is,
after all, a small admuuV trative ordeir.
Therefore, I request the hon. Minister, who
is here, to respond, Let. him not stand
on  prestige, This is a time when the country
is passing through , crisis. You are
seeking tb” support and cooperation of all the
parties. All the people must unite together to
fight the = communal forces. In this
context, why are you stirring up a hornet's
nest? I would appeal to the hon. Minis'er to be
rational. Let him not stand on false prestige.
Let him come out and straightaway say,
because he is in independent charge of the I &
B Ministry, that the status quA ante will be
restored. Otherwise, an agita tion will come
up: the entire Tamil Nadu will go up in
flames. (Irterreption)

SHRTG. SWAMINATHAN: Madam.-

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAT): Mr. Swaminathan,
yon havo already said enough.

SHRI MURASOLI MARAN: Madaitt. I
agree with Thirumathi Jayanthi Nata-
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raj an that there cannot be any imposition of
Hindi because they have learnt , bitter lesson
in 1965. Now, that is why they are indirectly
imposing Hindi through the Doordarshan.
This is on aggression by air. Therefore, I
would once again request the hon. Minister to
be fair to respect the sentiments of the people
of Tamil Nadu. (Interruption).

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ; One minute, Mr.
Swaminathan. I will ask the hon Minister to
react. Would the Minister lite to react to him?

SHRI G. SWAMINATHAN: The Tamil
Nadu Government, a majority Government
there, has passed a resolution in the Assembly
i would request the hon. Minister to give an
assurance because the Chief Minister has
already writen a letter to the hon. Prime
Minister. There have been talks on behalf of
the Government of Tamil Nadu with the
Government of India. A lot of correspondence
has been sent and a lot of discussion has taken
place. This ig no' the first time that we ar,
talking about it here. This is matter which has
been taken up by the Government of Tamil
Nadu. On behalf of the Government of Tamil
Nadu and the! AIADMK, I request th" hon.
Minister for an assurance in this House.

SHRI V. NARAYANASAMY (Pondi-
cherry): Madam, I rise to support the matfe,
raised by Shri Swaminafhanji.

SHRI G. SWAMINATHAN: Madam, [ am
'G. Swaminathan' and not 'Swami-than. G."

SHRI V. NARAYANA SAMY; Some-
times, we add the initials behind the name

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAIJ): Only in directories.

SHRI S. S. AHLUWALIA: He i not
interested to take a respectable word in Hindi.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ): Only in telephone
directories, we do like that, not in
Parliament.

SHRI SUBRAMANIAN SWAMY: As far
as you do not call him *Swamyji', it is okay.
In the prime time we had the
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Tamil new, bulletin which was well received
by tne people of Tamil Nadu and also by the
people in the souther, region. This time was
minimised and the Hindi news bulletin was
imposed from 8.45 p.m. to 9.00 p.m. Though,
they reduced the 'ime from twenty minutes to
fifteen minutes the people of Tamil Nadu
have to see this programme right from Janu-
ary Ist. I would like to know from die hon.
Minister who made such an arran-gfment
when there were clear instructions from the
Information and Broadcasting Ministry that
regional news bulletins will be there and
thereafter the English news bulletin will b©
there. The timings were changed from 9.35
p-m. to 9.45 p.m. Madam, the point is very
simple. Time and again, the people from
Tamil Nadu and other regions, where regional
languages are being spoken, have been
requesting the Government of India that there
should not be imposition of Hindi either
directly or indirectly. But we find that not
only the Ministry of Home Affairs...
(Interruptions) I am expressing the sentiments
of the people of my State.

SHRI SUBRAMANIAN SWAMY: But he
is hot from Tamil Nadu. He is from
Pondicherry.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ): Don'* interrupt.

SHRI V. NARAYANASAMY: Though a
clear-cut policy had been announced by
Pandit Jawaharlal Nehru, Shrimati Indira
Gandhi and Shri Rajiv Gandbhi, right from the
Home Ministry to the Ministry of Information
and Broadcasting, they are trying to impose
Hindi by one way or the other

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAI): Let the Minister react.

SHRI V. NARAYANASAMY: Hov can
the Minister react without hearing me? This
has hurt the sentiments Of the people. There
cannot be any objection about those people
who would like to read Hindi voluntarily. But
the Government of India and the Minis-
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try of Information and Broadcasting should
not impose Hindi by visuals, by speeches and
by discussions. After 9 o'clock, the people in
Tamil Nadu are not viewing TV at all. They
have to do like that because except the
English bulletin, the entire programme is in
Hindi. Therefore, the Information and
Broadcasting Ministry should specifically se,
that during the Prime time, after 9 o'clock,
right from 5.30 p.m. to 9.00 p.m., regional
programmes should be given complete
freedom. We do not haye any objection to
whatever programmes they bring in Hindi or
in any language they want. But I am telling
the sentiments of the people. I hope, the hon.
Minister will respect the sentiments of the
people of the southern regions of the country
and win accept our demand.

SHRI SUBRAMANIAN SWAMY: Ma-
dam, before the Minister speaks; I have a
suggestion.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ): What suggestion do
you have? When I asked you to speak on the
issue, you said noting,

SHRI SUBRAMANIAN SWAMY: I have
only a one-line suggestion that there should
be one all 100 per cent Tamil channel for
Tamil Nadu so that this problem does not
arise frequently.

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K. P. SINGH
DEO): Madam Vice-Chairman, art the very
outset. I must say that I agree with the
sentiments expressed is this House by G.
Swaminathan, Murasoli Maran, V.
Narayanasamy, Shrimati Jayanthi Natara-jan
and Subramanian Swamy. This decision to
change the timings was taken on the Ist
January 1993. It was based or. the
recommendations of the Committee which
had been set up because various views had
been expressed earlier on that. We must meet
the chaflenges from the sky and from the
cables and I must say that we have an open
mind. A lot of misgivings and a lot of appre-
hensions have appeared in the press a* well as
in Parliment- I can assure you that w, will go
into the depth of «it and we will come back to
the House
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with full information. At the moment, I do not
have the information. One Committee had
gone into it. I do not want to take a unilateral
decision on. the spur of the moment and
create more problems. (Interruptions) 1 would
like to respect the sentiments of not only
Tamil Nadu and Pondicherry, but as I said in
the Question Hour, I would like to reiterate,
of all parts of the country. We would like to
give respect to the sentiments at the people of
all regions of the country and I will come
back to the House with full information.

SHRI SUBRAMANIAN SWAMY
(Uttar Pradesh): Madam Vice-Chair-man, the
President in his Address referred to the crisis
in the Country. It is his words that there is a
crisis in the Country in which all of us should
get together to see that communal propaganda
is not disseminated against. Communal
propaganda meetings are no,, being banned in
the country but we find that in one part of
India this communal propaganda i going on
in full speed and permission is being given by
the State Government to hold such meetings.
Recently in Coimbatore Hindu Munnani held
a meeting in which a most vicious propaganda
was let loose and the Rashtriya Swayam
Sewak Sangh's top leaders attended and
addressed the meeting. Now I would like to
know whether the Tamil Nadu Government
respects this sentiment of the nit'on that
communal meetings should not be allowed
and if the Government of Madhya Pradesh
can be dismissed for allowing communal
propaganda, I don't understand why the Tamil
Nadu Government should not be similarly
dismissed.. . (Interruptions).. .

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ); Do you want to
associate yourself, Mr. Maran?

SHRI MURASOLI MARAN  (Tamil
Nadu): No, no; in a different way...

(Interruptions). . .

SHRIG. SWAMINATHAN (Tamil
Nadu); This is not a banned organisa
tion. You don't know. (Interrup
tions) ..
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SHRI MURASOLI MARAN: Madam
Vice-Chairman, I am not the one to
curb the civil liberty activities. I am
not for that. I am not for banning any
procession, either in Delhi or i, Coimba-
tore because I believe in -upholding civil
liberties but what I want to point out
is the doubly standards adopted by the
Government of India. You are ban
ning a procession here, you are ban
ning , rally here but in a State where
you are an ally, so-called ally—I don't
know whether allied an, more or not—
your State Government is permitting
the Hindu Munnani, that means Hindu
front, another front organisation of
R.S.S. to hold the meeting. This is a
double standard... (.Interruptions)...
I am not finding fault with anybody. 1
would like to know the reaction of the
Home Minister. What does the Home
Minister want to say? iVhy should be
adopt double standards? Why is he ban
ning a rally here? You are allowing a
rally at Coimbatore. I want to point, out
the double standards adopted by the
Government  of India... (Interrup-
tions).. .

SHRIMATI JAYANTHI MATAR
IAN; Madam, on this issue I want to make a
submission. - . (interruptions) . . .

SHRI G. SWAMINATHAN: Madam,
Tamil Nadu Government is a democratic
Government. In Tamil Nadu there is
democracy and Hindu Munnani is not a
banned organisation and we are not taking
action.. .  (Interruptions).. .

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ): On that point you have
already spoken, Mr. Swaminathon. I haye
given her permission to speak.

SHRIMATI JAYANTHI NATARA-IAN:
Madam, on this issue.. . (Interruptions).. .

SHRI G. SWAMINATHAN: How can we
ban a front organisation. There is no
necessity for it.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ); Your views have been
recorded. Now  please sit  down...
(Interruptions). . .
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SHRI G. SWAMINATHAN: Whenever
ther, is a democracy, allow the democracy to
function.

SHRIMATI JAYANTHI NATARA-JAN.-
Madam, I am surprised I am sure, Mr.
Swaminathan is not aware of what happened
at that rally. Very bad communal sentiments
were voiced at that rally. It ig a shame that
Mr. Swaminathan is trying to support-..
(Interruptions) . . .Madam, only one word. I
remarked that after this meeting..
{Interruptions) . ..

SHRI G. SWAMINATHAN; I am
not aware, Madam... (Interruptions).. . 1If
anything untoward happens, the Government
of Tamil Nadu will take suitable action in the
matter.. (Interruptions).. .

SHRIMATI JAYANTHI NATARA-JAN;
Just one sentence, Madam. They were not
allowing me to speek. I call upon the Home
Minister of India to ban Hindu Munnani
immediately. Madam, Hindu Mannani should
be banned.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ): Your demand has
been recorded.
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SHRIMATI JAYANTHI NATARA-JAN;
You are supporting it.. . (Interruptions) . ..

SHRI MURASOLI MARAN: The cat is
out of the bag. They are supporting it.. .
(Interruptions)...
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THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ); Now Zer, Hour is
over. Now we will take up Special Mentions,
Shri Sunil Basu Ray... (Interruptions).. .

SHRI SUNIL BASU RAY.. . (Interrup-
tions)

SHRI TINDIVANAM G. VENKATA-
RAMAN: Don't bother about that. As she was
saying, I am saying.. . (Interruptions).. .

1.00 p.m.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ); Shri Sunil Basu Ray...
(Interruptions)... Please, sit down. Keep order
in the House. (Interruptions).. . Please sit
down. Shri Sunil Basu Ray. Speak on your
Special Mention. (Interruptions).. .

SHRI G. SWAMINATHAN: Madam, they
want uy to break from the Congress party.Mr.
Subramanian Swamy's intention is different.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAIJ): I am not allowing
anybody: neither Mr. Swaminathan nor Mr.
Subramanian Swamy. Yes, Mr. Sunil Basu
Ray. (Interruptions). ..

SPECIAL MENTIONS

Destructive consequences of mining
methods and policies being pursued in
respect of mining settlement areas spe-
cially of Rairiganj, Jharia, Hazari Bagh

Coalfields

SHRI SUNIL BASU RAY (West Bengal);
Madam. I have risen to draw the attention of
the Government to a vary special problem
facing the people in the mining settlement
areas in Ra'aiganj. Jtiari, and Hazaribagh
coalfieldB, that is, the destructive
consequences of the mining methods and the
policies being pursued causing widespread
land subsidence.



